
Date of receipt Amount claimed Amount of claim 
admitted

Nature of 
claim

Amount 
covered by 

security
interest

Amount covered 
by guarantee

Whether 
related 
party?

% of voting 
share in CoC

1
Parksman Elastomers 
Private Limited - 10.10.2025 3,456,821.00 2,907,452.00 Unsecured NIL NIL 2.93% NIL NIL -                   549,369 

2
VIBGYOR ADVICORP 
PRIVATE LIMITED - 25.10.2025 14,310,893.00 10,842,541.15 Unsecured NIL NIL 10.94% NIL NIL -                3,468,352 

3 ND Enterprises - 09.10.2025 500,000.00 500,000.00 Unsecured NIL NIL 0.50% NIL NIL -                             -   
4 Kulin Jyantilal Kothari - 28.10.2025 19,031,507.00 17,219,172.00 Unsecured NIL NIL 17.38% NIL NIL -                1,812,335 
5 Shekama Family Trust - 28.10.2025 11,939,724.00 11,479,456.00 Unsecured NIL NIL 11.59% NIL NIL -                   460,268 
6 Kate K Dinshaw - 28.10.2025 11,939,724.00 11,479,456.00 Unsecured NIL NIL 11.59% NIL NIL -                   460,268 
7 Pushkar Raj - 11.07.2025 11,643,855.00 11,643,855.00 Unsecured NIL NIL NIL NIL -                             -   
8 Sachin Chhabra - 11.07.2025 37,978,554.00 37,978,554.00 Unsecured NIL NIL NIL NIL -                             -   

Total 110,801,078.00 104,050,486.15
54.93%

                   6,750,592 

Annexure-4
Name of the corporate debtor: M/s Peel-Works Private Limited ; Date of commencement of CIRP:26.06.2025; List of creditors as on: 18.11.2025.

List of Unsecured financial creditors (other than financial creditors belonging to any class of creditors) (Amount in ₹)
Details of claim admitted Remarks, if anyAmount of 

claim not 
admitted

Amount of claim 
under verification.

Sr. No Name of creditor Identification No. Details of claim received Amount of 
contingent claim

Amount of any 
mutual dues, that 

may be set- off

Yes

NO


